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	1
	14.10

P.M
	                           Ch. Prem Singh, Hon'ble Speaker in Chair

                                         

	2
	14.11

P.M
	Question Hours: Starred questions No.61-64 &,66    were asked and replied. Replies to starred questions No.65  &  67-80  and un-starred questions No. 69-83  were placed on the table.

  

	3
	15.01

P.M
	The Chair stated that due to time constraint matter under Rule 280 be treated as read

	4
	15.02

P.M
	Papers  laid on the Table:

.Shri Haroon Yusuf, Minister of Power  laid the following regulations.

1. Delhi Electricity Regulatory Commission (Intra-State Electricity Trader) Regulations, 2005.

2.  Delhi Electricity Regulatory Commission (Terms & Conditions for Open    Access) Regulations, 2005.



	5
	15.03

P.M
	Motion of Thanks:

Chief Minister replied to the following  Motion of Thanks moved on 11 April 2007 by Dr. Narendra Nath and seconded by Shri Anil Bhardwaj :

   That this House expresses its gratitude to Hon’ble Lt. Governor for his address delivered to the Assembly on 21st March, 2007.     

Chief Minster also moved the Motion to be passed.

Motion was put to vote and passed by voice vote.

 .

	6
	15.32

P.M
	House adjourned for tea break



	7
	16.08

P.M
	 House re-assembled.

Shri Sahab Singh Chauhan sought to know the fate of his Notice of Breach of Privilege against Chief Minister.

The Chair stated that matter may be decided only after comments from Chief Minister is received.



	8
	16.10

P.M
	Dr. A.K. Walia, Minister of Finance commenced  the presentation of the Annual Budget for 2007-2008



	9
	16.11

P.M
	Some Members of Opposition started raising slogans causing disturbance to the proceedings of the House.

The Chair named the following:-

1. Shri Vijay Jolly

2. Shri Kulwant Rana



	10
	16.14

P.M
	     Budget presentation continued

   

	11
	17.15

P.M
	 Dr. A.K. Walia, Minister of Finance moved the Annual Budget 2007-2008 laid before the House  be considered.

	12
	17.16

P.M
	   The Chair stated that discussion on Annual Budget 2007-2008 will start on 17th April 2007 



	13
	17.17

P.M
	 The House was adjourned upto 2.00 P.M on 17th April 2007.
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